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I request the Government to release the funds without further delays so 
that the development gap between various States and regions could be filled 
as per the provision of the Backward Area Development Scheme. Thank you. 

SHRI RUDRA NARAYAN PANY (Orissa): Sir, I associate myself with the 
Special Mention made by the hon. Member. 

SHRI SURENDRA LATH (Orissa) : Sir I associate myself with the Special 
Mention made by the hon. Member. 

SHRI SHREEGOPAL VYAS (Chhattisgarh): Sir, I associate myself with 
the Special Mention made by the hon. Mrmber. 

Concern over stagnation in foodgrain production in the country 
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Concern over sale of fake Kisan Vikas Patra 

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, I stand here to draw 
the attention of this House and hon. Prime Minister in particular to the replies 
of Unstarred Question No. 2587, dated 26th April, 2007. It is regarding sale of 
fake Kisan Vikas Patra at Govinda Khatick Road Post Office. Since January 
2004, I took up the case with the Ministry of Communication and Information & 
Technology. Now, this House has been made to understand that the CBI 
enquiry revealed that the Kisan Vikas Patras purportedly issued from Govinda 
Khatick Road Post Office were forged and fake. The CBI enquiry further 
revealed that one SAS Agent and Postal Assistant in-charge, Gobinda Khatick 
Road Post Office were involved in issuing of these fake certificate. In the 
instant case, altogether 263 fake Kisan Vikas Patra of denomination of 
Rupees Ten Thousand each were sold to public from the premises of the Post 
Office. But the government has not yet taken steps to refund the money along 
with interest to those investors, who were duped by these two frauds, I 
demand immediate actions against those who duped the poor investors and I 
also demand that Postal Department refunds back the money with interest to 
the affected investors. 

Need for effective implementation of National rural 
Health Mission 

SHRIMATI N,P. DURGA (Andrha Pradesh): The aim of NRHM is to 
strengthen PHCs, sub-centres and create a network of rural hospitals. But, 
since its launch in April, 2005, NRHM is crippled with deficiencies and 
drawbacks. Firstly, under the garb of better health management, several 
States allowing outsourcing/privatisation of PHCs and sub-centres by 
compromising public provisioning for health care. NRHM is adopting IPHS 
which itself has severe limitations. IPHS defines minimum manpower 
requirement, equipment and infrastructure to attain well-defined health 
outcomes. But, the attempts to achieve these were not comprehensive in 
scope and were biased largely towareds reproductive child health (RCH). 
Emphasis is still on purchasing equipment and attaining standards of 
infrastructure development, rather than raising the level of overall service 
provision. States like Andhra Pradesh have started collecting 'user charges' 
for many services under NRHM which has backfired. Secondly, NRHM has 
been empowered to cover urban slums. But, in reality, the coverage is 
negligible. There is no plan to set up PHCs, CHCs or 
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